IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 20.01.2025

Case No. I

ITY 14729/2025(20.01.2025 |[WP(C)/13055/2024 |10 | «

N 14730/2025(20.01.2025 |WP(C)/12754/2024 |10 | «

14732/2025|20.01.2025 |WP(C)/13233/2024 |10 | «

14733/2025|20.01.2025 |WP(C)/13236/2024 |10 | «

14734/2025|20.01.2025 |WP(C)/13239/2024 |10 | «

ITY 14735/2025|20.01.2025 |WP(C)/13277/2024 |10 | «

ITY 14738/2025|20.01.2025 |WP(C)/13278/2024 |10 | «

ITY 14739/2025|20.01.2025 |WP(C)/13279/2024 |10 | «

ITY 14740/2025|20.01.2025 |WP(C)/13281/2024 |10 | «

ITY 14741/2025|20.01.2025 |WP(C)/13282/2024 |10 | «

ITY 14742/2025|20.01.2025 |WP(C)/13284/2024 |10 | «

ITY 14743/202520.01.2025 |WP(C)/13285/2024 |10 | «

\L 14745/2025(20.01.2025 |CRLA/45/2013 0 | «

N 14746/2025[20.01.2025 |WP(C)/13338/2024 [10 | «

N 14748/2025[20.01.2025 |WP(C)/13339/2024 [10 | «

N 14750/2025[20.01.2025 |WP(C)/13340/2024 |10 | «

N 14751/2025[20.01.2025 WP (C)/13341/2024 [10 | «

14752/2025(20.01.2025 |WP(C)/13563/2024 |10 | «

14753/2025(20.01.2025 |WP(C)/13566/2024 |10 | «

A 14768/2025(20.01.2025 |WP(C)/14181/2014 |10 | «

A 14770/2025(20.01.2025 |RPFAM/119/2024 o | «

PAPERLESS

A 4773/2025(20.01.2025 |WP(C)/28692/2024 |7 ggUgg FEEF
PAID

\L, 14774/2025|20.01.2025 |WP(C)/30284/2011 |7 | T

\L, 14775/2025|20.01.2025 |[WP(C)/29755/2023 |7 | T

< 14778/2025|20.01.2025 |CRLREV/786/2004 |7 | T

14783/202520.01.2025 |RPFAM/234/2019 |7 | T

14784/2025|20.01.2025 |WP(C)/32503/2024 |7 | T

14785/2025|20.01.2025 |WP(C)/23420/2023 |7 | T

PAPERLESS{

IANDAN 4787/2025|20.01.2025 |CRLMP/1293/2024 |7 COURT FEE [t
TO BE




| | | [ e
14788/2025(20.01.2025 |RVWPET/321/2023 |10 | R
\N 14789/2025(20.01.2025 |[WP(C)/4280/2003 |7 | [
14790/2025(20.01.2025 |CRLMC/1375/2024 |7 | [
! 14798/2025(20.01.2025 |MATA/53/2021 7 | [
14800/2025(20.01.2025 |WEC (OAC) /2337/2018 |7 | [
14802/2025(20.01.2025  |[WEC (OAC) /2337/2018 |7 | [
14803/2025(20.01.2025 |WEC (OAC) /2337/2018 |7 | I
\ 14806/2025(20.01.2025 |WP(C)/32925/2024 |7 | [
6.00,6*3 (
4808/2025(20.01.2025 |CRLMC/3235/2024 |7 download |t
CcCopy

\ 14811/202520.01.2025 |[WP(C)/37122/2023 |7 | [
\ 14812/202520.01.2025 |WP(C)/8322/2020 |7 | [
14813/2025[20.01.2025 [WPC (OR) /363/2019 |7 | [
A ‘4815/2025‘20.01.2025 WP (C) /32334/2024 ‘7 Dol ﬁ
A 14820/2025|20.01.2025  |WPC (OAC) /3057/2017 |7 | [
14824/202520.01.2025 |WP(C)/6218/2010 |7 | [
4825/2025[20.01.2025 (WP (C)/1075/2025 |1 o i

4827/2025[20.01.2025 |CMP/1139/2024 7 SRR

4829/2025(20.01.2025 |CMP/926/2024 7 EAEEEE;ZS
14830/202520.01.2025 |CMAPL/375/2023 |7 | [
ITY 14832/202520.01.2025 |CRLMC/2848/2024 |7 | [
\ 14835/2025(20.01.2025 [WP(C)/3709/2014 |7 | [
\ 14837/202520.01.2025 |WP(C)/21257/2014 |7 | [
\IK 14840/202520.01.2025 |ABLAPL/519/2025 |10 | [k
\ 14841/2025|20.01.2025 |WP(C)/7717/2012 |7 | [
\ 14843/202520.01.2025 |WP(C)/22986/2016 |7 | [
\ 14845/202520.01.2025 |WPC (OAC) /3616/2014 |7 | [
14849/202520.01.2025 |[FA/19/1952 |7 | [
14851/2025|20.01.2025 |WP(C)/7761/2018 |7 | [
14852/2025|20.01.2025 |WP(C)/1664/2014 |7 | [
A 14856/2025|20.01.2025 |ABLAPL/12392/2019 |7 | [
14859/2025/20.01.2025 |[WP(C)/39593/2023 |7 | I
v ‘4862/2025‘20.01.2025 WP (C) /446/2025 ‘7 ééggéi;gs&
D 14864/202520.01.2025 |FA/8/1973 |7 | [
14866/202520.01.2025 |TRP(C)/133/2024 |7 | [
‘A 14867/2025/20.01.2025 |CRLMC/1732/2023 |7 | I
[ 14869/2025|20.01.2025 |WP(C)/43100/2023 |7 | [
< 14870/2025(20.01.2025 |WP(C)/32618/2024 |7 | [




< 14871/2025(20.01.2025 |WP(C)/32787/2024 |7 |
< 14872/2025(20.01.2025 |WP(C)/32519/2024 |7 |
< 14873/2025(20.01.2025 |WP(C)/32894/2024 |7 |
: 14874/2025(20.01.2025 [WP(C)/32912/2024 |7 |
\NDA PATTANAIK 14875/2025(20.01.2025 |WP(C)/32138/2024 |10 |
< 14876/2025(20.01.2025 |WP(C)/32970/2024 |7 |
< 14877/2025(20.01.2025 [WP(C)/32974/2024 |7 |
< 14879/2025(20.01.2025 |WP(C)/32511/2024 |7 |
< 14880/2025(20.01.2025 |WP(C)/32513/2024 |7 |
< 14881/2025(20.01.2025 |WP(C)/32887/2024 |7 |
< 14882/2025(20.01.2025 |WP(C)/32404/2024 |7 |
< 14884/2025(20.01.2025 |WP(C)/32496/2024 |7 |
< 14885/2025(20.01.2025 |WP(C)/33332/2024 |7 |
< 14888/2025(20.01.2025 |WP(C)/6629/2023 |7 |
1A 14890/2025(20.01.2025 |MACA/394/2020 0|
< 14891/2025(20.01.2025 |WP(C)/32380/2024 |7 |
< 14892/202520.01.2025 |WP(C)/32386/2024 |7 |
< 14894/202520.01.2025 |WP(C)/32396/2024 |7 |
< 14895/202520.01.2025 |WP(C)/32987/2024 |7 |
< 14897/202520.01.2025 |WP(C)/33023/2024 |7 |
< 14898/202520.01.2025 |WP(C)/33028/2024 |7 |
< 14899/202520.01.2025 |WP(C)/33029/2024 |7 |
< 14902/2025|20.01.2025 |WP(C)/33174/2024 |7 |
< 14903/202520.01.2025 |WP(C)/32514/2024 |7 |
:D 14906/202520.01.2025 [SA/70/1927 |7 |
SSHARI MOHAPATRA 14907/202520.01.2025 |WP(C)/41154/2023 |10 |
JMAR JENA 14913/202520.01.2025  |CRLMC/130/2025 0|
A 14919/2025/20.01.2025 |TRP(C)/369/2024 |10 |
\ 14921/202520.01.2025 |TRP(C)/357/2024 |10 |
\ 14926/2025|20.01.2025 |SA/296/1998 0|
A 14928/2025|20.01.2025 |SA/296/1998 0|
'\TI\T/Igl,_IiIt]IT{?II\IAl\Y/IQES(,.T.K.MOHANTY,P.K.SWAIN,M.PAL 4930/2025‘20'01'2025 5A/411/2001 ‘10 ‘
/ 14931/2025(20.01.2025 |ELPET/20/2024 0 |
BEHERA 14935/202520.01.2025 |[WP(C)/1201/2025 |10 |
SWAL 14946/202520.01.2025 |CRLMC/211/2025 0|
ITY 14948/202520.01.2025 |[WP(C)/10031/2013 |10 |
; 14954/202520.01.2025 |MACA/687/2024 0|
IERA 14967/202520.01.2025 |WP(C)/20785/2024 |10 |
) 14969/202520.01.2025 |[WP(C)/17000/2022 |10 |
\TRA 14972/2025|20.01.2025 |WP(C)/1217/2025 |10 |
. NAYAK 14977/2025(20.01.2025 |CRLMC/113/2025 0 |
s 14985/2025(20.01.2025 |CRLMC/158/2025 0 |
ATK 14986/2025(20.01.2025 |WP(C)/30917/2024 |10 |
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14989/2025(20.01.2025 |CRLMC/4886/2024 |10 |
\ 14992/2025(20.01.2025 |TRP(C)/256/2024 |10 |
14993/2025(20.01.2025 |CRLMC/4554/2024 |10 |
15001/2025(20.01.2025 |[RSA/509/2024 0 |
) |5006/2025(20.01.2025 |CRLMC/4426/2024 |10 |
15018/2025(20.01.2025 |MACA/278/2019 0 |
ITY 15019/2025(20.01.2025 |MACA/278/2019 0 |
A 15020/2025|20.01.2025 |MACA/813/2019 0 |
15021/2025|20.01.2025 |WBC (OAPC) /96/2017 |10 |
15030/2025(20.01.2025 |WP(C)/10/2025 0|
N 15031/2025|20.01.2025 |WP(C)/14305/2018 |10 |
15032/202520.01.2025 |[WP(C)/1777/2025 |10 |
15033/202520.01.2025 |[WP(C)/1140/2025 |10 |
15035/202520.01.2025 |WP(C)/3/2025 0|
15036/202520.01.2025 |WP(C)/17/2025 0|
i 15037/202520.01.2025 |[WP(C)/22160/2015 |10 |
15042/202520.01.2025 |WP(C)/34680/2021 |10 |
15044/202520.01.2025 |[WP(C)/34677/2021 |10 |
: 15075/202520.01.2025 |CRA/208/1999 |7 |
15081/202520.01.2025 |FAO/5/2019 |7 |
15083/202520.01.2025 |[WP(C)/27370/2020 |10 |
A |5086/2025|20.01.2025 |WP(C)/4627/2024 |10 |
15087/202520.01.2025 |WP(C)/1183/2025 |10 |
AR SAHOO 15103/2025|20.01.2025 |WP(C)/29917/2024 |10 |
15111/2025|20.01.2025 |CRLA/49/2014 0 |
NATH PANDA 15112/202520.01.2025 |[BLAPL/431/2025 0 |
15116/2025|20.01.2025 |CRLA/126/2019 0 |
15117/2025/20.01.2025 |[WP(C)/15485/2014 |10 |
ITY 15119/2025|20.01.2025 |WP(C)/6395/2015 |10 |
) 15122/2025(20.01.2025 |WP(C)/275/2025 0|
) 15123/202520.01.2025 |WP(C)/281/2025 0|
\ 15126/202520.01.2025  |WP(C)/333/2025 0 |
ITA 15127/202520.01.2025  |WP(C)/385/2025 0|
ITA 15128/202520.01.2025  |WP(C)/458/2025 0|
15131/2025|20.01.2025 |ABLAPL/13428/2024 |10 |
15132/2025(20.01.2025 |ABLAPL/528/2025 |10 |
15133/202520.01.2025 |ABLAPL/549/2025 |10 |
IANTY 15144/2025|20.01.2025 |WP(C)/1366/2025 |10 |
IGH 15146/2025|20.01.2025 |WP(C)/1447/2025 |10 |
'Y 15147/2025|20.01.2025 |WP(C)/1343/2025 |10 |
JT 15148/2025|20.01.2025 |WP(C)/1485/2025 |10 |
15149/2025|20.01.2025 |WP(C)/354/2025 0|
\ 15150/202520.01.2025 |WA/2562/2024 0 |
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15151/2025(20.01.2025 |WP(C)/351/2025 0 |
ITY 15152/2025(20.01.2025 |WA/2927/2024 0 |
(APATT 15153/2025(20.01.2025 |WP(C)/1164/2025 |10 |
L 15154/2025[20.01.2025 |WP(C)/597/2025 0 |
ITY 15155/2025(20.01.2025 |WA/2927/2024 0 |
ITY 15156/2025(20.01.2025 |WA/2945/2024 0 |
11 15157/2025(20.01.2025 |[WP(C)/24240/2024 |10 |
< 15158/2025(20.01.2025 |WP(C)/32355/2024 |10 |
KUMAR ROUTRAY 15168/202520.01.2025 |ABLAPL/577/2025 |7 |
AR PANI 15169/202520.01.2025 |ABLAPL/600/2025 |7 |
AR PANI 15170/202520.01.2025 |ABLAPL/603/2025 |7 |
AR PANI 15171/2025|20.01.2025 |ABLAPL/601/2025 |7 |
AR PANI 15172/2025|20.01.2025 |WP(C)/526/2025 |7 |

| | Total 11431
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